Permanent Recognition to Private Schools

*1112 SmtRenuBala, MLA: Will the Education Minister be

pleased to state:-

a) Whether it is a fact that the private schools in the state were
provided recognition under New Education Policy, 2003 by the
then Government but thereafter every year it has been extended
only for one year; and

b) If so, whether there is any proposal under consideration of the
Government to provide permanent recognition to the private
school in State together with the details thereof?

REPLY

SH. KANWAR PAL, EDUCATION MINISTER, HARYANA

a) No, Sir.

b) Question does not arise in view of response to part (a).
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